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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

NEW DELHI

OA/TA/RA/CCP No._2428/90 19

fts.i.t Ki'mflr Srt^gmpny 20 bthersi. .K.L>Subhashj
itfiPLICANT(S) "1 ^ ' COUNSEL

Page

VERSUS

RESPONDENTCS) COUNSEL

OSk& Report Orders

5-12-90

Applicants through Shri K.L,Subhash,
Counsol,

Heard th® laarned ceunsol. Ha aoaks

permission to uithdrau th« OA uith liberty
to fils « fresh one in accsrilanc® uith lau.

Permitted to uithdrau

( D.K/cH AKRAVORTYV
.. MEMBER

( P.K.KARTHfi)
VICE CHAIRMAN


